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RAJYA SABHA

Monday, the 13th August, 1984/
22 Sravana, 1906 (Saka)

The House met at eleven of the
Clock, Mr. Chairman in the Chair.
ORAL ANSWERS TO QUESTIONS

)1. [The questioner (Shri V. Go-
samy) was absent, For answer vide
wl. 30—32 infra].

News report on IDPL workers,
demand for New Drug Policy

*302. SHRI CHATURANAN MISH.
RA: Will the Minister of CHEMI-
CALS AND FERTILIZERS be pleas-
ed to state;

(a) whether Government’s atten-
tion has been drawn to the news re-
port captioned ‘IDPL workers de-
mand New Drug Policy’ which ap-
peared in “New Age” weekly dated
the 5th August, 1984; and

(b) if so, what are the details in
this regard and what is Government’g
reaction to the various demands rais-
ed at the Conference of the All India
IDPL Employees’ Federation?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE): (a) and (b) Government
have seen the news report captioned
“IDPL workers demand new drug
pPolicy” which appeared in the “New
" Age” Weekly, dated 5th August, 1984,

™" The All India IDPL Employees Fede-

ration had not submitted any demands
.0 the Government.
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SHRI  VISHVAJIT PRITHVIJIT
SINGH: Mr. Chairman, the Hon’ble
Minister has given us certain figures
of percentage rise of bulk drug pro-
duction and formulation by the public
sector, by the Indian sector and by
the foreign sector. What is the actual
ratio of these with regard to Sche-
dule I drugs under the present drug
policy because these are essential
drugs for various kinds of endemic
diseases and for life support system.
What is their present share of pro-
duction by public sector, hy th~
Indian sector and by foreign sector?

SHRI VASANT SATHE: I can give
only some instances. The bulk drugs
where the public sector share is hun-
dred per cent in what is known as
Schedule I are Sulphanamide, Sul-
phanamide-dime and Sulphanilamide,
These are sulpha drugs. Then among
Vitamin drugs, there are vitamin
B-2, Folic Acid, Vitamin B-~6 and
there iy anti-gangrene syrup. The
bulk drugs where the public sector
share is between 50 and 100 per cent
are streptomycine, Tetracycline. ...

MR. CHAIRMAN: What follows out
of it?

SHRI VASANT SATHE: The thrust
of the Hon’kle Member’s question
was what is the percentage which
public sector is producing in regard
to bulk drugs in Schedule I. T would
tell him that public sector is playing
a very important and major role in
the production of these drugs.

DR. JOSEPH LEON D’SOUZA:
Mr. Chairman, the Hon’ble Minister
has admitted that the working of the
IDPL: is far from what can be consi-
dered satisfactory. The Hon’ble Min-
ister hag also from time to time given
data in answer fo Starred and Un-
starred Questions in regard to the
targets fixed in terms of production
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value and the actual production bet-
Ween years ranging from 1980 to 1983.

1t is alarming to note from this data
that in the last three years there has
been a steady increase in the loss in-
curred by this public seltor and it has
run into crores of rupees. The produc-~
tion value hag persistently and con-
sistently come down. It is pathetic
to note that the Government has
shown scant concern regarding this
untenable situation, It is true that
on all occasions the Hon'ble Minister
has tried to explain this off by assign.
ing reasons such as outmoded instal.
lation of machinery, outdated techno.-
logy and defective marketing system.
All accepted. But I have concrete
cvidence with me at my disposal to
prove that a particular plant was set
up in IDPL with a technology which
was purchased at an exorbitant price
from a foreign country. From the

inception  or starting of this plant,
Precious little was produced worth
mentioning. 1 am referring to Ery-

thromycine which wag sought to be
produced by IDPL for which Rs. 33
lakhs were paid for the technical
know-how and Rs. 1.75 crores were
spent in setting up the plant and ma-
chinery. Roughly it comes to Rs. 2
crores. It was supposed to have an
installed production capacity of 35
tonnes. But, Sir, it never produced
more than 200 to 30p kss. per year.
And, in four years, when it had to
produce 130 tonnes, it hag produced
only one tonne, Sir. This is the au-
thentic daty given by the honourable
Minister in answer to an Unstarred
Question which I am prepared to
table in this House. Now, this works
out to a ratio of 1.85 tonnes of pro-
duction in four years. This certain-
ly merits going down in the Guinness
Book of World Records because no
country has achieved anything like
this. Now, Sir, it is right to presume
that the technology purchased was
outmoded. But certainly the Mem-
bers of Parliament have a right to
ask, if this technology that was bou-
ght and sought to be employed could
not be uzed or could not be made use
of, why an amount of Rs. 33 lakhs
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was paid, who gave the ‘OK’ for
this technology and where exactly
was the mistake. This js what I
want to know. I cannot blame the
Finance Ministry because the Finance
Ministry has nothing to do with this.
Only on the certification given by
the Ministry of Chemicals and
Fertilizers, the Finance Ministry
naturally said, “O.K.”. But what
happened tg the two crores of rupees
that we have spent? I am on this
vital question now and every Mem-~
ber of Parliament would like to know
what happened to the money that was
spent and also to our public? There-
fore, Sir, I do hope that the honour-
able Minister will appreciate the fact
that the losses incurred are almost
coming to match your investments
which is very serious, Therefore,
will the honolrable Minister assure
this House that a Committee would
be constituted, 5 Committee consist-
ing of Members of both Houses of
Parliament, to inquire into this mat-
ter and to see where the defects are,
what can be done about them, how
we can revive this plant and how we
can retrieve our losses? This is in
the national interest and this cannot
be just brushed aside.

SHRI VASANT SATHE: Thank you
for your elucidation and lecture.

DR. JOSEPH LEON D'SOUZA:
Elucidation of facts.

SHRI VASANT SATHE. Ag far as
the facts are concerned, he began by
saving that the IDPL’s production has
been going down progressively. Sir,
production in terms of value, in 1979-
80, was 6,462—in terms of lakhg of
rupees—and in, 1983-84, it has doubl-
ed and gone to 12,155. I have already
stated that we have been incurring
losses. But I have alsp stated that
the losg has come dowp within two
years from Rs. 27 crores to Rs. 14
crores. So, on both sides, we are
producing more and we are also sell-
ing and reducing our losses which I
have said. But facts are facts.
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MR. CHAIAMAN: What about
erythromycin?

DR. JOSEPH LEON D’SOUZA;
What about formulations? (Inter-
ruptions. What about the bulk drugs?
It is only zero. What about erythro-
mycin? Have you produced more
than one tonne in four years?

SHRI VASANT SATHE: Just
hear me.
DR. JOSEPH LEON D'SOUZA:

Is not the factory lying idle? It is
lying idle and 1 have seen it. (In-
terruptions). It breaks my heart to
see that two croreg of our country’s
money has been sunk in it. (Inter-
ruptions) .

SHRI VASANT SATHE: Sir, bulk
drug production in 1979-80 was 2,233;
it increased to 2,948 in 1983-84. So,
thig is on bulk drugs. Erythromycine
is the case where in the case of the
technology which we had bought we
found that producing it from the basic
stage was not commercially viable
and, therefore, the production was
given up. If you give up the pro-
duction of g particular drug, how
can you complain that there has been
no production at all?

DR, JOSEPH LEON D’SOUZA:
But who certified the technology?

(Interruptions). That is my ques-
tion.

SHRI VASANT SATHE: We do
not have....

DR. JOSEPH LEON D’'SOUZA:
1 want to know what were the con-
ditions laid down? (Interruptions)
What were the conditions laid down?

SHRI VASANT SATHE:
committees
tions)

Expert
are there...(Interrup-

MR. CHAIRMAN: He is
expert.

DR. JOSEPH LEON IYSOUZA:
When you have already spent...

another
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SHRI VASANT SATHE: Are you

going tg allow this cross-examina-
tion? (Interruptions)

MR. CHAIRMAN: I think you
better dry up, Dr. D'Souza. I think
the main question, which jg very
important, ig that you spent a large
sum of money on acquiring the know-
how and that knowhow did not turn
out to be successful and you produc-
ed almost nothing of Erythromycine
You explained it by saying that you
did not find it useful,

DR. JOSEPH LEON D’SOUZA:
Sir, there is a thing known ag accoun-
tability, Government must account
for the sanity to spend Rs. 33 lacs
for the purchase of 3 Technical know-

how which was of non-commercial
use.

SHRI VASANT SATHE: It so hap-
pened that as far as this technology
is concerned for producing Erythro-
mycine, its technology was proven,
but when we started proaucing it,
it was seen that commercially
it wag not viable to produce it
from the basic stage. Now, what do
Finally it wag given up. Sir,
we have to go by the technical ex-
perts. T am not myself an expert.

Dr. D’Souza is an expert. (Mmterrup-
tions)

DR. JOSEPH LEON D’SOUZA:
He is making a personal allegation.
(Interruptions)

SHRI VASANT SATHE: I have not
made an allegation. I have said that
he is an expert. It is not an allega-
tion. If he does not like it, I with-
draw my statement. You are not an
expert. (Interruptions).

SHRI KALYAN ROY: I think we
should have half-an-hour discussion.

MR. CHAIRMAN: Mr. Chatterjee.

SHRI NIRMAL CHATTERJEE: My
question is on a different keel alto.
gethre. He has given figures of public
sector output, foreign sector octput,
FERA companies output, then the
private  organised sector and small
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scale sedtors outpuisy The problem
ig that the ‘small_scale sector, the
units of small-scale sector, are defined
in terms of the scale of operation. It
is in the pharmaceutical and drugs
sector that foreign capital is working.
There is a publication of the Indian
Institute of Public Administration
about the small scale industry. And
the definition of the FERA company
ig also interesting. Now, supposing
there is a foreign fund to the extent of
20 per cent of the capital, it is not a
FERA company at all. Can the Minis-
ter enlighten on this? As Dr. D’Souza
has indicated, there are many failures
as the hon. Minister has also admitted.
These failures are matched by these
foreign-owned companies which are
not included Within the FERA group
but which are in other private sector
organised units as well as in the
small-scale sector. What are the facts
with regard to this?

SHRI VASANT SATHE: Sir, ag far
ag the FERA definition is concerned, it
is a definition given by the Finance
Ministry and by the economic Minis-
tries. We go by that definition. That
is why, those which are below 40 per
cent in equity are considered one
category. Now, as far as the small-
scale sector is concerned, to our know-
ledge, the FERA companies are nof
engaged in the small-scale sector. But
i there are any ‘benami companies,
we have no direct knowledge if there
is such involvement. That is true
about the Indian Sector, that is true
about any large scale sector. There-
fore, in regard to the facts which the
honourable Member expects from me
of foreign involvement in small-scale
sector, T am sorry I don’t have those
figures. If he can furnish some infor-
mation 1T will make inquiries.

SHRI NIRMAL CHATTERJEE: If
the Minister is willing, ¥ am referr-
ing to a particular book, 5 research
product, of the Indian Institute of
Public Administration written by Mr.
Goyal. He has underlined that it is
in the pharmaceutical line that it is
particularly evident.

v
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SHR! VASANT SATHE: ] will

read that book. Thank you.

Demand of Tamil Nadu Chief Minister

for supply of Power Generator at

Kalpakkam Atomic Power Station to
Tamil Nadu

303. SHRI SURAJ PRASAD:{
SHRI INDRADEEP SINHA:

Will the Minister of ENERGY be
pleased to state:

(a) whether it is a fact that the
Chief Minister of Tamil Nadu has
demanded that the entire power gen-
erated at Kalpakkam atomic power
station be made available to Tamil
Nadu; and

(b) if so, what are the details in
this regard and what is Govern-
ment’s reaction thereto?

THE MINISTER OF STATE 1IN
THE MINISTRY OF ENERGY (SHRI
ARIF MOHD. KHAN): (a) and (b)
The Chief Minister of Tamil Nadu
has requested that the entire power
from the first unit of the Kalpakkam
atomic power gstation may be allo-
cated 1o Tamil Nadu. Tami]l Nadu
has also asked for allocation of 50
ver cent power to be generated from
the second unit at Kalpakkam.

The present policy of Government,
which has gradually evolved over
the last few years, is to treat the
Central sector power stations, includ-
ing atomic power plants, as regional
stations intended for supplementing
the power requirements of the dif-
ferent States in each region.

ot g™ 9T FrENG aamh;
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a1 &) & Ak Iy fasen o owew
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fafwa wsat & faselr wr fRaon
FW H 99g § TWER T Al 8 °?

tThe Question was actually asked on
the floor of the House by Shri
Suraj Prasad.



